
By E Marl/Specral Messengt'r

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.Vrr-05/ 2018/ 7erc__t a

From Shrr Mrrdul Kumar Kalrta
Gauhatr Hrqh Court,
Grrwahatr

To, Shrr Pqush Pratrn'r Barragr,

Chref -ludrcral 14aqrstratc,
Kamrup ( l'1 ), Gu\vahatr

Datcd Guwahatr, thc 20th Dccember,20l8

Permission to avail LTC.Sub

Ref - Your letter datcd 19 l2 2018

Str,

Wrth rcfcrcncc to thc abovc, I am drrectcd to tnform you that, you

arc granted pcrmrssron to avatl LTC for the block perrod of )014 )01 /, \\cf
)/ l)2018 to 01 01 7019, by way of carry fortvard, lo vrsrl Bangalore, by the shortost

possrblc route, as pcr exrstrnq Rulcs

fart hfully,

19,.
lt

VI ILANCE

Memo No. Hc.vII-os/2018/TL tl - lL19 lA, dated-20.12.2018
Copy to'

I T he Pflncrpal Accountant Gencral, (A&t ), Assam, GLrwahatr for rnformatron

2 Ihe Dcputy Regrstrar (Frnancc), Gauhatr Hrqh Court, Guwahatr for
rnformatron and nccossa ry actron
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REGISTRAR (VIGII"ANCE)


